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SHRI P. VENKATASUBBAIAH :@ It
does arise, Sir.

MR. SPEAKER : It is too general a
question.

DR. K.L. RAO : Now that you are
taking up rural electrification programme,
you should have sufficient amount of genc-
ration of power. That is what the hon.
Member is asking and I think the relevance
of the question is in that.

We have got to be careful to see that
generation is there. Merely increasing the
demand does not solve the problem. We
are fully alive to this problem and are
planning increased generation of power. We
are fixing the target for 1981 as 51 Million
Kilowatts as against the 17 that we have
today. We are trying to do our best to see
that generation copes up with the demand
to meet the needs of the country in industry
and agriculture.
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THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No,
Sir. However, a copy of a complaint from
All India Station Masters’ Association,
Jhansi Division was received from the
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Hon. Member by the Minister for
Railways.
(b) and (c). A statement is laid on

the Table of the Sabha.
Statement

Enguiry into allegation regarding misap-

propriation of money levelled by All India

Station Masters’  Association, Jhansi
Division (Central Railway)

(a) Certain cases of short receipt of
cash remitted by various stations to the
Regional Cash Office, Jhansi, have been
reported during the last few years.

(b) Each of these cases has been, or is
being enquired into by Dcpartmental
Enquiry Committees and the local police.
In no case finalised so far, has loss been
established to have occurred in the cash
office. The following steps have been
introduced to avoild cash thefts in
future :—

(i) Direct remittance of station earn-
ings into the local branches of the
State Bank of India has been
started at 17 stations on the Jhansi
Division.

(ii) In the case of certain other im-

poitant  stations, arrangements
have been made to collect the
earnings through faster trains

without involving transhipment of
the travelling cash safes.

Further, a Junior Administrative Grade
Officers” Commuttee has been appointed to,
inter alia, make suggestions for improve-
ments in the method of remittance in order
to avoid losses.
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SHRI K. HANUMANTHAIYA : So
far as I could catch the translation, the
complaint contains allegations against some
people. Enquities have been made in
these cases. Today I called all the
Members of the Board and also the Chair-
man of the Board and 1 have given
instructions so that such cases may not
recur J have also ssued instructions
that these enquiries which are pending for

a long time must be expedited and suitable
punishment awarded.
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SHRI K. HANUMANTHAIYA : As
the hon. Member says, it is true that these
losses have been occurring for a long time.
Now we propose to take stringent action.
There is also the treasury system ; wherever
there is a branch of the Statc Bank,
collections are being remitted to the bank.
We have appointed a committee of three
officers to suggest further improvements so
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that such losses do not take place.
MR. SPEAKER : Shri Savant.
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SHRI K. HANUMANTHAIYA : So
far as Jhansi Division is concerned, there
have been 8 cases. The amount involved
is not much-—Rs. 4,000 in one case,
Rs. 3402, Rs. 22,000, Rs. 33,122, Rs. 1000,
and Rs. 23,482 in other cases.

MR. SPEAKER : Still it is not much !

SHRI SHANKERRAO SAVANT : May
1 know the total amount misappropriated,
the modus operandi and whether there have
been such musappropriations at any other
place ?

SHRI K. IIANUMANTHAIYA : Yes,
in other places also such things have
happened. 1 propose now to take very
stringent action. In all the railways in
India, the number of cases 1n 1969 was 51
involving below Rs. 5000 each and 7 above
Rs. 5000. In 1970, there arc 29 cases of
losses below Rs. 5000 each and only three
cases above Rs. 5000.

Decline in Export of Fish

*186. SHKI D.K. PANDA : Will the
Minister of FOREIGN TRADE be pleased
to state :

(a) whether the export of various items
of fish to various countries has fallen consi-
derably this year;

(b) whether Government have received





